REVISED

g APy FftrwTr, Frewmar &7 F 5t w1 T
CONSTITUTION OF ITAT KOLKATA ZONE
( 03/08/2026 TO 06/08/2026 )
grefas/ wWifew/ srandt areaw 7
In Hybrid/Physical/Virtual Mode
[Feri= 07/08/2026 (4[FATT) THT, THT, FATd, TUH, AHEH)

[07/08/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

16 CT
Bench Constitution

T FE |
Court Room

‘ Shri D R L Reddy, Vice-President (KZ)
&
Shri Rajesh Kumar, AM
[On 04/08/2026 At 02.30 P.M.]
[On 05/08/2026 & 06/08/2026 at 10.30 A.M. |

|
|
| Shri D R L Reddy, Vice-President (KZ)
| &
| Shri Rajesh Kumar, AM
[On 04/08/2026 At 12.00 Noon |

| [On 05/08/2026 & 06/08/2026 After "A” Bench |

i Shri George Mathan, JM
Cuttack &

| Shri Rajesh Kumar, AM
! [ On 03/08/2026 & 04/08/2026 At 10.30 AM. | '
[On 05/08/2026 & 06/08/2026 at 12.00 Noon |

I

Shri George Mathan, |]M
C &
Shri Rakesh Mishra, AM
| On 03/08/2026 & 04/08/2026 after Cuttack Bench]
[On 05/08/2026 & 06/08/2026 at 10.30 A.M.]

& |
SMC Shri G. Gurusamy, AM
[ At10.30 AM. |

|

|

|

|
Shri Yogesh Kumar US, JM N

Shri R.N. Sahay, AM

Ranchi &
Smt. G. Rajani, [IM

[ At 10.30 A.M. |

Physical at
ITAT, Ranchi

|
|
|
|
1
|
|
J

Note : 1. “A" & “D"” Bench of ITAT, Kolkata will not function on 03/08/2026.
2.“B" Bench of ITAT, Kolkata will not function during this week.
3. Patna Bench will not function during this week.
4. Guwahati Bench will not function during this week. Cases are fixed w.e.f.

03/08/2026 to 05/08/2026 are adjourned to 24/08/2026, 25/08/2026 & 27/08/2026 respectively.




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 04-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID: GNG-ECRB-ZSA

Appeal Number

Assmit.
Year

Assessee Name

Remarks

ITA 147/KOL/2025

2018-19

[A] ANNAPURNA FINANCE PRIVATE LIMITED

i |

ITA 667/KOL/2026

2011-2012

[A] EVEREST ALUMINIUM PRIVATE LIMITED

ITA 2027 /KDLJ2026

2014-2015

[A] M/S. DIVYADRISHTI MERCHANTS PVT, LTD.

_Y

ITA 2028/KOL/2026

2017-2018

[A) THE BENGAL CHAMBER OF COMMERCE 8 INDUSTRY

ITA 2048/KOLJ2026

2011-2012

[A] ABHIJEET POWER LIMITED

o |

ITA 2052/K0LJ2026

2015-20

[A] ABHISHEK CHOWDHARY

ITA 2056/KOL/2026

2016-2017

[A] D ] SHAH AND CO

ITA 2057/K0Lf2026

2017-2018

[A] D J SHAH AND CO

ITA 2058/K0Lf2026

2018-2019

[A] D 1 SHAH AND CO

10

[TA 2055/K0OL/2026

2018-2020

[A] D J SHAH AND CO

11

ITA 2060/KOL/2026

2020-2021

[A] D 1 SHAH AND CO

12

ITA 2061/K0L/2026

2021-2022

[A] D J SHAH AND CO

13

ITA 2062/K0L/2026

2022-2023

[A] D J SHAH AND CO

14

ITA 2063/K0OL/2026

2008-09

[A] CESC LIMITED

15

ITA 2064/KOL/2026

2018-19

[A] CESC LIMITED

16

ITA 2093/KOL/2026

2027-28

[A] ANGARGARIA SRIJONI SIKSHA NIKETAN

17

ITA 2094/KOL/2026

2027-28

[A] CHIRANABIN




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1
GOOGLE MEETING ID: GNG-ECRB-ZSA
sri | Appeal Number | "ssm Assessee Name Remarks
1 |ITA 11B2/KOL/2024 | 2020-2021 | [A] Al CHAMPDANY INDUSTRIES LTD.
2 |ITA 1262/K0L2025] 2016-2017 | [A] BALU SHANKAR
ITA 1295/K0LJ2025 | 2018-2019 | [A] M/S. DARSHANLAL ANAND PRAKASH & SONS PVT. LTD.
4 |ITA 1471/KOL/2025 | 20122013 &gﬂgﬁggﬁmﬁnﬁﬁﬂfﬁﬁ MMIEED (SUCKESSOR: {1
5 |ITA 224B/KOLS2025 2012 [D] CHURIWAL FINVEST PRIVATE LIMITED
6 | ITA 922/KOL/2026 | 2013-2014 | [A] CHURIWAL FINVEST PVT. LTD.
7 | co20/0L2026 | 2012 | [A] CHURIWAL FINVEST PRIVATE LIMITED ﬂ__
8 |ITA 3014/K0L/2025| 2020-21 | [A] AMITAVA DAS
9 | ITA33/KOL/2026 | 2019-20 |[D] DORITE TRACON PRIVATE LIMITED
10 | ITA 213/KOL/2026 | 20122013 | [A] ASHOK KHATTAN |
11 | ITA 214/K0L/2026 | 2013-2014 | [A) ASHOK KHAITAN 1
12 | [TA 266/K0LS2026 2016-17 | [A] DILIP KUMAR ATHA
13 | ITA 267/K0L/2026 2017-18 | [A] DILIP KUMAR ATHA
14 | ITA 268/K0L/2026 | 2015-20 | [A] DILIP KUMAR ATHA
15 | ITA 352/K0L/2026 | 2013-2014 g&m@m@fﬂ&& PREVIDAER AR TR
16 |TTA 2113/KOL/2026 | 2014-2015 | [A] DIPANKAR DUTTA
17 | ITA 2114/KOL/2026 | 2013-2014 | [A] DEEPAK SETH |
18 |ITA 2118/KOL/2026| 2016-17 | [A] BUENDRA KUMAR SINGH
19 |ITA 2135/K0L/2026| 2015-16 | [D] CHAVI ASOPA PHUMRA

SRR S




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID: GNG-ECRB-ZSA

Assmt,

Appeal Number Year

Assessee Name Remarks

ITA 1667/K0L/2025 | 1999-2000 | [D] M/S. BANK OF TOKYO MITSUBISHI

ITA 1517/KOL/2025 | 2023-2024 | [A] SARLA BHATYA

ITA 1518/KOL/2025 | 2015-2016 | [A] SILVER APPARELS INDUSTRIES PRIVATE LIMITED

ITA 1519/K0L/2035 | 2023-2024

[A] ANIL KUMAR BHATYA

ITA 2697 /K0L/2025

2023-24 | [D] ANIL KUMAR BHAIYA

TTA 2696/K0L/2025

2014-15 | [D] ANIL KUMAR BHAIYA

= | || s | e

ITA 2316/KOL/2025

2016-17 | [D] RHINO LUX PRIVATE LIMITED

ITA 1520/0L/2025

2014-2015

[A] ALUDECOR LAMINATION PRIVATE LIMITED

o | o

ITA 1521/K0Lf2025

2015-2016

[A] ALUDECOR LAMINATION PRIVATE LIMITED

ITA 1522/K0L/2025

2016-2017

[A] ALUDECOR LAMINATION PRIVATE LIMITED

11

ITA 1523/KOLf2025

2017-2018

[A] ALUDECOR LAMINATION PRIVATE LIMITED

12

TTA 1524/KOL/2025

2018-2019

[A] ALUDECOR LAMINATION PRIVATE LIMITED

13

ITA 1525/KOL/2025

2019-2020

[A] ALUDECOR LAMINATION PRIVATE LIMITED

14

ITA 1526/KOLJ2025

2020-2021

[A] ALUDECOR LAMINATION PRIVATE LIMITED

15

ITA 1527/K0L/2025

2021-2022

[A] ALUDECOR LAMINATICON PRIVATE LIMITED

16

ITA 2738/KOL/2025

2013-14 | [D] M/5. ALUDECOR LAMINATION PRIVATE LIMITED

17

ITA 2739/K0L/2025

2014-15 | [D] M/5. ALUDECOR LAMINATION PRIVATE LIMITED

18

ITA 2740/KOCL 2025

2020-21 | [D] M/5. ALUDECOR LAMINATION PRIVATE LIMITED

19

TTA 2758/KOL/2025

2015-16 | [D] M/S. ALUDECORE LAMINATION PRIVATE LIMITED

20

ITA 2759/KOL/2025

2015-16 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED

21

ITA 2760/KOL/2025

2016-17 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED

M

ITA 2761/K0Lf2025

2017-18 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED

ITA 2788/K0OL/2025

2018-19 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED

24

ITA 2789/K0L/2025

2019-20 | [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED

23

ITA B85/KOL/2026

2018-2019

[A] CEMFIL ENTERPRISES LIMITED

Mz




Wmm,m

CAUSE LIST OF B BENCH FOR 03-AUGUST-2026 (MONDAY)
BENCHWILLNOTFUNCTION , A SJouRN fi0) T0 7] 08]20p6

Sl | Appeal Number | A%Smt: Assessee Name Remarks
i | 25 ,ﬂcItT:iﬁnzs 2018-19 | [D] LASER POWER & INFRA PRIVATE LIMITED

% | g ;é-ro?.zznzs 2019-20 | [D] LASER POWER & INFRA PRIVATE LIMITED

3 | s fﬁﬂﬂiﬂ 2017-18 | [D] LASER POWER & INFRA PRIVATE LIMITED

4| 3703 ;Eutrzuz.r. 2020-21 |[D] LASER POWER & INFRA PRIVATE LIMITED

5 2?94;5%7.;2525 2021-22 | [D] LASER POWER & INFRA PRIVATE LIMITED
== figtHGES 2022-23 | [D] LASER POWER & INFRA PRIVATE LIMITED

7| 2626/K0L/2025 | 2019-20 | [D] LASER POWER & INFRA PRIVATE LIMITED

8 | co24/KoL/2026 | 2017-18 |[A] LASER POWER AND INFRA PRIVATE LIMITED

9 | €O 25/K0L/2026 | 2018-19 |[A] LASER POWER AND INFRA PRIVATE LIMITED

10 | CO 26/KOL/2026 | 2019-20 |[A] LASER POWER AND INFRA PRIVATE LIMITED

11 | €O 27/Kk0L/2026 | 2020-21 |[A] LASER POWER AND INFRA PRIVATE LIMITED

12 | €O 28/KOL/2026 | 2021-22 |[A] LASER POWER AND INFRA PRIVATE LIMITED

13 | €O 29/KOL/2026 | 2022-23 | [A] LASER POWER AND INFRA PRIVATE LIMITED

14 |ITA 723/KOL/2026] 2020-2021 | [A] LALCHAND LAXMINARAYAN CHARITABLE TRUST
15 |ITA 728/KOL/2026| 2016-2017 | [A] JAGRITT INVESTMENT PVT. LTD.

16 | ITA 729/K0L/2026| 2014-2015 | [A] INTIMATE MARKETING PVT. LTD.

17 |ITA 736/KOL/2026 2015-2016 | [A] KANUPRIYA COMMERCIAL PVT. LTD.

18 | 4060 ﬂlﬁf:ﬂzﬁ 2022-2023 | [A] KAPOOR CHAND GUPTA

19 19-521&:125 2013-2014 | [A] KANPUR PROPERTIES & FINANCE (P) LTD.

20| 5006 ;{g‘uznzﬁ 2015-2016 | [A] M/S. GOUTAM CHOWDHURY

2 ,."i{r([}tﬂﬂzﬁ 2013-2014 | [A] KUSH TRADING & COMMERCE PRIVATE LIMITED
] [, ,,K"n‘tmzﬁ 2015-2016 | [A] GADEN PHELGAY LING CHARITABLE TRUST

— IKF{ETJJDEE 2020-2021 | [A] GADEN PHELGAY LING CHARITABLE TRUST

b~

30-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF B BENCH FOR 04-AUGUST-2026 (TUESDAY)
BENCHWILLNOTFUNCTION, ANJ. "To 18|08 ]2026

Sri | Appeal Number | A5t Assessee Name e —

1| 1303 mr{';‘:"_mz 4 | 2012:2013 | [A] JOYGURU COMMOTRADE PVT. LTD.

2 | s IIIS{-E]TJIDZS 2018-15 |[D] GOUTAM PAL |
3 | CO B4/KOL/2025 | 2018-2019 | [A] GOUTAM PAL ‘
& |, fgﬁ;znzs 2017-18 | [A] GEET FATEHPURIA .
| flﬁréiﬂﬂﬂ'.i 2012-2013 | [A] L.N. FIELDS PRIVATE LIMITED

6|, 43”%1%25 2016-17 |[A] ISHAAN SAREE PRIVATE LIMITED

| IKIBLIGEE 2008-09 | [A] GURU KIRPA FINVEST LIMITED

8 | 207 I,Krgtmﬁ 2012-13 | [A] GANESH COMPLEX PRIVATE LIMITED

| (- ng:L:uzs 2013-14 | [D] KRISHAN MURARI NAITA :
T = ﬂl;g.ﬂﬂlﬁ 2014-15 | [D] KRISHAN MURARI NATTA

*4 [ ,-’KIBTJI{]ZE 2019-2020 | [A] K N C AGRO LIMITED e et
2] 4 ,r;]éTotzuzs 202122 | [D] M/S LARICA ESTATES LTD |

13 |ITA 737/K0L/2026| 2018-2019 %ﬁ%ﬂ%"&lﬂ* RN COOF SN SRR _ “;
14 |ITA 739/KOL/2026| 2014-2015 | [A] JAINCO TRANSMISSION LIMITED i
15 |ITA 760/KOL/2026| 2022-2023 | [A] GOUTAM MISHRA

16 |ITA 767/KOL/2026| 2017-2018 | [A] BUDGE BUDGE NANGI COOPERATIVE BANK LIMITED

17 |ITA 780/KOL/2026| 2017-2018 | [A] KANIKA DEY DHAR

18 |ITA 801/KOL/2026| 2017-2018 | [A] JKS MERCHANTS LLP

Assistant Registrar

30-Jui-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 05-AUGUST-2026 (WEDNESDAY)
BENCHWILLNOTFUNCTION, ADY . T0O 1908|2026

Sl | Appeal Number l::':rt' Assessee Name Remarks
3 [ ﬁlc-gtmzﬂ 2022-2023 | [A] LINDE INDIA LIMITED (FORMERLY BOC INDIA LIMITED)
2 |ITA 654/KOL/2025| 2022-2023 | [A] M/S. LINDE INDIA LIMITED (FORMERLY BOC INDIA LTD.)
3 |ITA 347/KOL/2024| 2008-10 |[A] BIMAL KUMAR DROLIA

4 |ITA 719/KOL/2024| 2021-22 |[A] DAROGA FAMILY FOUNDATION

- ffutfznzq 2017-2018 | [A] SUNITA JAYASWAL

6 |ITA 587/KOL/2025| 2018-19 |[A]GOPAL JAISWAL

7 2@3;&1&025 2017-2018 | [A] GAUTAM PRAMANIK

3 | sms ;urgimuzs 2012-13 | [D] HIGH RANK VINIMAY PRIVATE LIMITED

9 2183},;{)‘:‘_““25 2011-2012 | [A] GODAWARI COMMERCE PVT. LTD.

10 meg;_’,ms 2013-2014 | [A] KKS SHARE BROKERS LIMITED

11 3nu4ﬁgt'znzs 2013-2014 | [A] KIRAN DEVI PATNI

12 |ITA 456/K0L/2026| 2012-13 | (D] INSIGHT COMMODITIES AND FUTURES PVT LTD

13 |ITA 813/KOL/2026| 2014-2015 | [A] HARIPADA DAS

14 |ITA 814/KOL/2026| 2014-2015 | [A] HARIPADA DAS

15 |ITA 817/KOL/2026| 2017-18 |[D] JAGDISH PRASAD CHOWDHURY =
16 [ITA 818/KOL/2026| 2019-20 |[D] JAGDISH PRASAD CHOWDHARY

17 | €O 43/KOL/2026 | 2017-18 |[A] JAGDISH PRASAD CHOWDHURY

18 | CO 44/K0L/2026 | 2019-20 |[A] JAGDISH PRASAD CHOWDHARY

19 zmmrgtmzs 201819 | [D] JUDICIOUS FINVEST PVT, LTD.

20| 546 fg’:‘_mzﬁ 2014-15 |[D] M/S GREAT BARTER PRIVATE LIMITED

2] e ﬂgt,mﬁ 2015-16 |[D] M/S GREAT BARTER PRIVATE LIMITED

3 [ #KTEI:JZEZE 2016-17 | [D] M/S GREAT BARTER PRIVATE LIMITED

30-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 06-AUGUST-2026 (THURSDAY)
BENCHWILLNOTFUNCTION, ADJ: T0 20]08)2024

Assmt.

Srl | Appeal Number Vidr Assessee Name Remarks
T IR ;gifzuzs 2015-2016 | [A] JADUPUR ANCHAL SKUS LTD.

2| 3535 mr(';‘:“__,mﬁ 2013-14 | [D] KAMMNA AUTOPART SALES PRIVATE LIMITED
|| (2= mrtgtanzs 2017-2018 | [A] KHEM KA BENGAL TELECOM

4| 50 mﬁm&zs 2007-08 | [D] M/S JKS INDIA HOLDINGS LIMITED

T [ mﬁﬂm 2007-08 | [D] M/S JKS INFRASTRUCTURE PRIVATE LIMITED
6 | 5053 fgtrznzs 2012-13 | [D] INTELLECT TRADE LINK PRIVATE LIMITED

7 310?;153?.;:&25 2012-2013 | [A] G C JEWELLERS PVT, LTD.

8 | 4 fg‘:mzﬁ 2012-2013 | [A] G C JEWELLERS PVT LTD.

| [ fgwﬂﬁ 2017-2018 | [A] HARAN CHANDRA COLD STORAGE P. LTD.

1 [j— J,%Lms 2012-2013 | [A] JAIN COMMODITY BROKING PVT. LTD.

11 | ITA 1/KOL/2026 |2011-2012 | [A] HAPPY INTERNATIONAL (P) LTD.

12 | ITA 2/KOL/2026 |2011-2012 | [A] HAPPY INTERNATIONAL P. LTD.

13 | ITA 3/KOL/2026 |2011-2012 | [A] HAPPY INTERNATIONAL P. LTD.

14 |ITA 157/KOL/2026 2019-2020 | [A] M/S. GRS GRAPHITE PV, LTD.

15 |ITA 832/KOL/2026| 2016-2017 | [A] KASHMUDDIN

16 |TTA 937/KOL/2026/ 2021-2022 | [A] GAURAV SADHWANI

7 | i f@.}znzﬁ 2017-2018 | [A] HANIF MD MULLICK

18 mﬂfgtﬂﬂlﬁ 2017-2018 | [A] HANIF MD MULLICK

T [ ﬂﬁrmzﬁ 201617 |[A] KESORAM INDUSTRIES LIMITED

Assistant Registrar

Wwanh_~

3F0-Jul-2026|




PEL

CAUSE LIST OF C BENCH FOR 03-AUGUST-2026 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

RON-RRQO-ANT TIME:10:30 AM

Assmt.

Sril | Appeal Number Yéar Assessee Name Remarks
t |ITA 520/KOL/2024| 2017-18 |[A] TAPAN GHAR

2 | a3 ﬂcrguzuzq 2020-2021 | [A] CARGO PARTNER LOGISTICS INDIA PVT. LTD.
3 lﬁzafgﬁzﬂz o | 2021-22 | [A] CARGO PARTNER LOGISTICS INDIA PVT. LTD.
& sia III(TULEUE o | 2012-13 |[D] ARROWTOWN MARKETING PRIVATE LIMITED
AP ﬂim.ﬂﬂl‘i 2013-14 | [D] ALLIED COMMOSALE PVT.LTD

6 | ITA 45/K0L/2025 | 202122 |[A] SOLEX CHEMICALS PRIVATE LIMITED

7 | e fé&,zm 2017-2018 | [A] MAHAK DOSHI

| [ f&m; 2015-16 | [A] NAVNEEL ISPAT PRIVATE LIMITED

| s fgtzuzs 20.7-2018 | [A] MOHAN GLOBAL BUSINESS PVT. LTD.

10 m;’gﬁgzﬁ 2016-17 | [D] NAARAAYANI MINERALS PRIVATE LIMITED

11 mﬂgﬁ%‘;zﬁ 2022-23 | [A] ANA OILS AND FATS INDIA PRIVATE LIMITED
12 |ITA 305/K0L/2026/ 2019-2020 | [A] OM PRAKASH GARG

13 |ITA 306/KOL/2026| 2019-2020 | [A] OM PRAKASH GARG

14 |ITA 961/KOL/2026| 2012-2013 | [A] MOONTREE TIEUP PVT. LTD.

"l I&EEE 2023-24 | (D] MARK TRADING CO.

73 [ - ;E;:‘ﬂm 2013-2014 | [A] NDCON CONSTRUCTIONS

RS\ PP

31-Jul-2026,




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 04-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

RON-RRQO-ANT TIME:10:30 AM

Srl | Appeal Number mt' Assessee Name Remarks

1 24?3!&2!)24 2012-13 | [D] TRIBUTE TRADING & FINANCE LIMITED

2 | COS8/KOL/2025 | 2012-13 |[A] TRIBUTE TRADING AND FINANCE LIMITED

3 HE&TZ:“;:E 2023-2024 | [A] M/S. PHILIPS NORTH AMERICA LLC

‘| J,f(ﬁ?gz ¢ 20222023 (A] TTC LMITED

5 |ITAS57/KOL/2018| 2014-15 |[A] MANSAROVAR FERROUS PRIVATE LIMITED

6 |ITA 270/K0L/2023| 2020-21 |[A] OOTOTEC GMBH &CO. KG

7 |ITA 635/KOL/2025| 2022-23 | [A] OUTOTEC GMBH & CO. KG

8 2ﬂﬂ3f!{ril;tlﬂ21 2020-21 |[A] GE HEALTHCARE GLOBAL PRIVATE LIMITED

8 | o mrtgtrms 2013-2014 | [A] OVERSURE CONSTRUCTIONS PVT. LTD.

) ;gtms 2013-2014 | [A] OVERSURE CONSTRUCTIONS PVT. LTD.

11 2ﬂ3ﬂfﬁrg?.f2ﬂ25 2015-2016 | [A] MOLIND ENGINEERING LTD,

12 2042 ﬂl;g.UEUIE 2018-2019 | [A] NABA KUMAR MALAKAR

13| 26e mlgtmﬁ 2015-2016 | [A] NAMRATA PAHWA

14 |ITA 375/KOL/2026| 2017-18 |[D] NOBLE COMMUNICATIONS PVT LTD

15 |ITA 4C2/KOL/2026| 2015-16 |[A] MAGEBA BRIDGE PRODUCTS PRIVATE LIMITED :
16 |TTA 526/KOL/2026| 2020-21 |[A] NAVEEN KISHORE

17 |ITA 971/KOL/2026| 2022-2023 | [A] N.K. REALTORS PRIVATE LIMITED

Registrar

31-Jul-2026]
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2
RON-RRQO-ANT TIME:10:30 AM
Appeal Number l;::rt' Assessee Name Remarks

ITA 433/KOL/2023| 2019-20 | [A] SIGNIFY HOLDING B.V

ITA 969/KOL/2024| 2017-2018 | [A] M/S. SIGNIFY HOLDING B.\.

ITA 970/K0L/2024] 2018-2019 | [A] M/S, SIGNIFY HOLDING B.V.

ITA

2684/K0L/2025 | 2016-2017 | [A] NAVNEET BAIA)

ITA 769/K0L/2026| 2017-2018 | [A] NIRMAL BAJAD

ITA 2012-2013 | [A] NEWLOOK RESTAURANT AND LOUNGE PVT. LTD.(FORMERLY
2126/KOL/2026 KNOWN AS M/S, DEV AUTO SALES PVT. LTD,,)

- ol

31-Jul-2026|




TE TRIB TA

CAUSE LIST OF C BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2
RON-RRQO-ANT TIME:10:30 AM

sri | Appeal Number [ 225" Assessee Name Remarks
! awr;éigij;ﬁm 2013-2014 | [A] MINU KYAL

2 mﬂéﬁﬁz o |2014-2015 | (A] MINU KYAL

3 g:ﬂéﬁ]zﬁu 2015-2016 | [A] MINU KYAL

4 mﬂgﬂ;‘m 4 |2014-2015 | [A] ANAND SUREKA

5 |ITA 560/K0L/2024| 2014-15 |[A] KAMSCO INDUSTRIES PVT. LTD.

6 | ags ﬂ{:TOtran 2021-2022 | [A] TAI INDUSTRIES LIMITED

[ mﬁfzum 2019-20 | [A] PODDAR MERCANTILE PVT. LTD.

8 |ITA 260/K0L/2025| 2018-19 | [A] NAVIN JAIN

= fntmﬁ 2018-20 | [D] NARANTAK DEALCOMM LIMITED

10| 1g08 f?&zuzs 2011-12 |[D] MARUBHUMI DEALERS PVT LTD

1] [ ngjznzs 2012-13 | [D] MARUBHUMI DEALERS PVT LTD

) ﬂI{Ltﬂnzs 2013-14 | [D] M/S MILLER TRADERS PVT, LTD

S (- IKIBTJIDES 2013-14 | [D] M B ISPAT CORPORATION LTD.

it] e ;xr;gt;zuzs 2014-15 | [D] M B ISPAT CORPORATION LIMITED

15 |ITA 107/KOL/2026| 2017-2018 | [A] N S ENGINEERING PROJECTS PVT, LTD.
16 |ITA 696/KOL/2026| 2018 | [D] MUKESH BANKA HUF

N\ Ot

31-Jul-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 04-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

GOOGLE MEETING ID: GNG-ECRB-ZSA, TIMING- AS PER CONSTITUTION.

AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

Appeal Number

Assmt.
Year

Assassee Name

Remarks

ITA 3074/KOLf2025

2013-2014

[A] SAINI EDUCATIONAL TRUST

ITA 3097/KOL/2025

2018-19

[A] SATYABRATA CHAUDHURI

ITA 3233/K0LJ2025

2014-2015

ITA 1354/K0L/2026

[A] VARDAMAN INFRACON PRIVATE LIMITED

2016-2017

[A] MD. SHAMIM HUSSAIN, LEGAL HEIR OF LATE SAIRA BEGUM

ITA 1449/KOL/2026

2016-2017

[A] SAROJIT KUMAR DEY

ITA 1456/K0L/2026

2025-26

[A] SOCH FOUNDATION

ITA 1486/KOL/2026

2015-2016

[A] MD. SHAMIM HUSSAIN, LEGAL HEIR OF LATE SAIRA BEGUM

ITA 1499/K0L/2026

2025-26

[A] SOCH FOUNDATION

ITA 1812/KOL/2026

2014-2015

[A] R P COMTRADE PRIVATE LIMITED

10

ITA 1814/K0L/2026

2008-2009

[A] SUPRIYA FINCOM PRIVATE LIMITED

1

ITA 1826/K0L/2026

2017-2018

[A] SAHIDA LASKAR

12

ITA 1828/KOL/2026

2012-2013

[A] SANDEEP ENCLAVE PVT. LTD.

13

ITA 1832/KOL/2026

2018-2019

[A] RENU GUPTA

14

ITA 1833/KDL/2026

2020-2021

[A] RENU GUPTA

15

ITA 1B34/KOL/2026

2019-2020

[A] M/S. SAMRIDDH WIRE PRODUCTS PVT. LTD.

16

[TA 1835/KOLJ2026

2020-2021

[A] M/S, SAMRIDDH WIRE PRODUCTS PVT, LTD,

17

ITA 1842/KOL/2026

2018-2019

[A] SARASWATI CELLPHONE PVT. LTD.

18

ITA 1843/KOL/2026

2017-2018

[A] SANAY GOYAL

19

ITA 1844/KOL/2026

2020-2021

[A] SK. KAMALUDDIN

ITA 1845/K0L/2026

2023-2024

[A] PANDROL RAHEE TECHNOLOGIES PVT. LTD.

21

ITA 1849/KOL/2026

2025-2026

[A] SUBHOBRATO GHOSH

ITA 2037/KOL2026

2018-2019

[D] SARASWATI CELLPHONE PRIVATE LIMITED

Registrar
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

GOOGLE MEETING ID: GNG-ECRB-ZSA, TIMING- AS PER CONSTITUTION.

IN COURT ROOM 1

Appeal Number

Assmt.
Year

Assesses Nama Remarks

ITA 454/KOL/2025

2018-19

[A] S M ELECTRIC TRADING CO PRIVATE LIMITED

ITA 2636/KOL/2025

2012-2013

[A] RAIWADA GROUP

ITA 510/KOL/2026

2015-20

[A] PRADIP MAHATO

ITA 1856/KOL/2026

2026-2027

[A] M/S. THAKUR PANCHANAN SHARADA VIDYA MANDIR

ITA 1857/KOL/2026

2026-2027

[A] M/S. THAKUR PANCHANAN SHARADA VIDYA MANDIR

ITA 1861/KOLf2026

2023-2024

[A] PRASENJIT GHOSH

ITA 1866/K0OL/2026

NA

[A] SHIV NATH NEOTIA FOUNDATION

ITA 1867/KOLf2026

2015-16

[D] SHREY AGARWAL

ITA 1871/KOL/2026

2015-16

[D] VLAY AGARWAL

ITA 1872/KOL/2026

2017-18

[D] RAGHVENDRA MOHTA

ITA 1882/KOL/2026

2020-2021

[A] SUJATA BASU

ITA 1886/KOL/2026

2015-2016

[A] UCO BANK

ITA 1888/KOL/2026

2018-2019

[A] 1JCO BANK

ITA 1890/KOL/2026

2020-2021

[A] RAVI CHANDRA MISHRA

ITA 1896/K0L/2026

2011-2012

[A] RUCHI HERCHANDISE PVT. LTD.

ITA 1901/KO0L/2026

2020-21

[A] RAVI SHAW

[TA 1887/KOL/2026

2016-2017

[A] UCO BANK

31-Jul-2026|




INCOME TAX APPELLATE TRISUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 06-AUGUST-2026 (THURSDAY)

GOOGLE MEETING ID: GNG-ECRB-ZSA, TIMING- AS PER CONSTITUTION.

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl | Appeal Number ";:l' Assessee Name Remarks
1 |ITA 734/KOLJ2025 | 2017-18 | [A] PRABIR PRAMANIK

ITA 1005/KOL/2025

2014-2015 | [A] PRADIP KUMAR SHAH

ITA 2367/KOL/2025

2011-2012 | [A] SANWARIA STEEL PRIVATE LIMITED

ITA 1465/KOL/2026

2015-2016 | [A] SLS TELECOM PVT, LTD.

ITA 1466/K0Lf2026

2016-2017 | [A] SLS TELECOM PVT. LTD.

ITA 1902/K0L/2026

NA [A] SATYA SUSAMA FOUNDATION

ITA 1906/KOL/2026

2018-2019 | [A] TAPAN FOUZDAR

ITA 1907/KOL/2026

2019-2020 | [A] TAPAN FOUZDAR |

ITA 1909/KOL/2026

NA [A] SHREE CHANDANMULL DUGAR MEMORIAL TRUST

ITA 1910/KOL/2026

NA [A] SHREE CHANDANMULL DUGAR MEMORIAL TRUST

ITA 1911/KOLJ2026

NA [A] PEACE LOVER FOUNDATION

ITA 1914/K0L/2026

2019-2020 | [A] PURNACHANDRAPUR MEHERPUR SRINARAYANPUR SKUS LTD.

ITA 1917/KOL/2026

2021-2022 | [A] VINN FOREX SOLUTIONS PVT. LTD.

ITA 1918/KOL/2026

2022-2023 | [A] VINN FOREX SOLUTIONS PVT. LTD.

ITA 1919/KO0L/2026

2023-2024 | [A] VINN FOREX SOLUTIONS PVT. LTD.

ITA 1524/KOL/2026

2018-19 | [A] SREI INFRASTRUCTURE FINANCE LIMITED

ITA 1925/K0L/2026

2026-27 | [A] SUNDARBAN SOCIAL WELFARE TRUST

ITA 1930/KOL/2026

2022-23 | [A] PUSHPAK BHATTACHARYA

Mltl‘ar
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 03- -202
BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER
IN COURT ROOM 3

XRE-HVRQ-HEH TIME:10:30 AM

ITA 2020~

1250/K0L/2026| 2021 |[A) PRABIR DATTA
ITA 2021-
1251/KOL/2026| 2022
ITA 2020-
1452/KOL/2026| 2021
ITA 2021-
1453/K0L/2026| 2022
5 1454;?0?,{2:125 2021 | [A] SHRI SANKAR KUMAR MANDAL
ITA 2020-

1455/K0L/2026| 2021
ImA 2020- R
7 | vag0/KOL2026| 2021 |[A] NAKUL CHANDRA DAS

8 ITA 2021-
1461/KOL,2026] 2022

[A] PRABIR DATTA

[A] SHRI ANANGA MOHAN DAS

[A] SHRI ANANGA MOHAN DAS

[A] SHRI TAPAN DAS

[A] NAKUL CHANDRA DAS

TA 2021-
1489/KOL/2006| 2022 | [A] RANJAN MALLICK
TTA 2021-
101 400/KOL/2026| a0s3 | [A1HELEN CHATTERJEE
T A | 2021
1491/KOL/2026| 2022
ITA 2021-
1535/K0L/2026| 2022
% A | 2021
1536/K0L/2026| 2022
ITA 2021-
1537/KOL/2026| 2022
TTA 2021-
1608/k0L/2026| 2022
ITA

16 1619 /KOL/2026 2020-21 | [A] AJIT KUMAR MAJHI

11 [A] SUDIP DASGUPTA

12 [A] SMT. KANA MRIDHA

[A] SHRI SAIBAL MUKHERJEE

14 [A] SHRI RAMESH RAIBHAR

[A] SUKUMAR GHOSH

ITA
1650/KOL/2026 2017-18 | [A] JAGSAKT] COMMODITIES PRIVATE LIMITED

ITA
181 602/K0L/2026| 201516 | [A] JAGSAKTI COMMODITIES PRIVATE LIMITED

ITA 2021-

ITA 2021-
1797/KOL/2026| 2022 [A] SHRI ARABINDA PARYA

ITA 2021-
1798/KOL/2026| 2022 | [A) SHRI SAUMYENDRANATH GHOSH

ITA 2021-
1875/K0L/2026| 2022

A 2021-

[A] SHRI DEBASHIS HALDER




CAUSE LIST OF SMC BENCH FOR 03-A -
’ BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 3

XRE-HVRQ-HEH TIME:10:30 AM

24 ITA 2015-
1969/K0L/2026| 2016
ITA 2013-
2511970/k0L/2026] 2014 |[A]SUBIR ROY

: ITA 2015-
26 |1971/k0L/2026| 2016 |[A] BHUTORIA DEALERS PVT. LTD.

ITA 2019-
27 1972/KOL/2026] 2020 [A] AASHKIRAN COMMODITIES PVT. LTD.

ITA 2018-
1973/K0L/2026| 2019

A 2018-
29 | 1574/k0L/2026| 2016 | [A] MRIGNAYANI COSMETICS PVT. LTD,

ITA
1577/KOL/2026
ITA
31 1979/KOL/2026 2015-16 | [A] MANALI MAKARAND GHANGREKAR

ITA 2018-
1989/K0OL/2026| 2019
ITA 2017-
1992/K0L/2026] 2018 |[A] SOMADAS

ITA
1999/KOL/2026 2017-18 | [A] CHEVIOT DEVCON PVT LTD
2020-

ITA
2003/K0L/2026] 2021

ITA 2021-
2005/KOL/2026] 2022

ITA 2017- .
37 |2006/k0L/2026| 2018 | [A] AMIYA BHUSAN SAHA

[A] M/S. JAGADISH PRASAD TAPARIA HUF

[A] CHATTERBHUI] AGARWAL

30 2019-20 | [A] STB ADVISORY SERVICES PRIVATE LIMITED

32 [A] HEMANG AGENCY (P) LTD.

34

35 [A] JAGADISH NASKAR

&

[A] SWAPAN KUMAR MAITY

J1-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 04-AUGUST-202
BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER
IN COURT ROOM 3

XRE-HVRQ-HEH TIME:10:30 AM

A 7
1 |1392/k0L/2026| 2017-18 | [A] SARKAR DIESEL

ITA 2019-
1603/KOL/2026| 2020 [A] 5.D. ENTERPRISES

ITA _
3 | 1655/k0L/2026| 2015-16 | [P] VINOD PODDAR

2015/KOL/2026| 2022

[A] HARI SHANKAR LALL

ITA
l2017/k0L/2026] 2021 | [A] MANIK MAITI

ITA 2015-
6 |018/K0L/2026| 2016 | [A] NATIONAL SALES SYNDICATE

TA _
[2024/k0L/2026| 2023-24 | [A] M/S. ZAGRO PREMIER RAIL SOLUTIONS PVT. LTD.

TA
8 |o031/KoL/2026] 201819 | [A] KUSUM WAREHOUSING COMPANY

ITA 2016-
9 |og3s/KoL/2026| 2017 |[P) SNOWPACK VYAPAAR PRIVATE LIMITED

ImA
2045/K0L/2026| 201314 | [D] SUMITA GOYAL

. ITA 2014-
2051/K0OLf2026] 2015

ITA 2018-
2065/K0L/2026| 2019

ok DAFTARY
2066/K0L/2026| 2018-19 | [A] NALINI SURESHCHANDRA

14 ITA
2070/KOL/2026
ITA
15 |5 081/KOL/2026| 202122 | [A] APARNA GHOSH

ITA 2011-
2082/K0L/2026] 2012
A 2014-
2083/K0L/2026| 2015

ITA 2015-
2084/KOLJ2026| 2016

ITA 2021-
2097/K0L/2026| 2022

ITA 2019-
2101/K0L/2026| 2020

10

[A] SURESH PRASAD

12 [A] BRAJ KISHORE EDUCATIONAL TRUST

2021-22 | [A] PRABIR KUMAR HAIT

16

[A] AKSHAT AGARWAL

[A] MANISH SUREKA

18 [A] MANISH SUREKA

19 [A] BHABAR BHABANI MANDIR PUBLIC TRUST

20 [A] HENA DEVI SETH

bE ol
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J INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF SMC BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 3

XRE-HVRQ-HEH TIME:10:30 AM

2009-10 | FA] CROCHET TRADE AND INVESTMENT PRIVATE
LIMITED
ITA 2016-

2 | 6a3/kot/2026] 2017 | [A] MAHENDRA AGARWAL

ITA 2020-
1664/K0L/2026| 2021 |[A] RAHUL CHOWDHURY

ITA 2016~
2106/K0L/2026| 2017 [A] SAJAN KUMAR AGARWAL

mA | 2015 | =
5 l2110/K0L/2026| 2020 |[A] OERSTED ENGINEERING PVT. LTD.

6 ITA 2014-
2112/KOL/2026| 2015

ITA : >

7 |117/K0L/2026| 201516 | [D] MAHESH KUMAR AGARWAL(HUF)
ITA 2020-
2119/KOL/2026| 2021
2120;&1025 ?gllt [A] ANSAR ALI MOLLA
ITA 2017-
2132/K0L/2026| 2018

:m&mgﬁl 3‘1’;‘; [A] RRDS EDUCATION EXPRESS

ITA
1158/KOL/2026

[A] BEDPRAKASH CHAURASIYA

[A] SADHAN MONDAL

10 [A] RANJIT SINGH KUNDALIA

11

ke

31-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 06-AUGUST-2026 (THURSDAY)

THIRD MEMBER MATTERS
Court Room 1
Google Meeting 1d : gng-ecrb-2sa

Appeal Number  [455™"| Assessee Bench |Remarks
co | 11 | koL [2023| #95 |[A] w/s. TIRUPATT FINCOM PVT. LTD. A
rma | 487 | oL | 2023 Zﬂ?' [D] M/S. TIRUPATI FINCOM PV, LTD. A
ITA |1290| KoL | 2024 | 22 |7a] HLA HOTELS CITY INN LTD. A
A | 191 | koL [2025| 2937 (D] SEN FERRO ALLOYS PVT. LTD. (EFILING) D

stant Registrar
31-Jul-2026



